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SHRI MIRZ4 IRSHADBAIG: I de-
manded for an all-party delegation.
Why don't you send it for a thorough
enquiry? AR
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SHRI GURUDAS DAS GUPTA: Thg
affected areds should be handed over
to the Army.
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SHRI VISHVJIT P, sINGH (Maha-
rashtra): It is for the first time that
the hon, Home Minister hag given a
factual reply. He has not indulged
in any political speech, And T must
say, Sir, that this is for the first time
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that we have not interrupted him
because he has given a factual reply.
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THE VICE-CHAIRMAN (DR. G.
VIJAYA MOHAN REDDY). Very
good. Now Special Mention by Shri
Suresh Kalmadi.

Restoration of Multi-Party System in
Nepal-Contd.

SHRI V. NARAYANASAMY (Pondi-
cherry): Mr Vice-Chairman, Sir, we
passed a unanimous resolution in this
House that we welcomed the multi
party system in Nepal. (Interruptions)
What is the ireaction of this Govern-
ment in welcoming and complimenting
the people of Nepal? The Govern-
ment’s reaction ig not known. They
have not saiq anything to the other
Government in complimenting and
felicitating the people of Nepal. This
Government has not reacted so far.
Therefore, we would like to know...

THE VICE-CHAIRMAN (DR, G.
VIJAYA MOHAN REDDY). It is all
right. Now Special Mention by Shri
Suresh Kalmadi,

SHRI V. NARAYANASAMY. Whe-
ther any letter has bgen sent in this
regard to the people of Nepal, the
valiant warriors of Nepal, thoge peo-
ple who have been involved in the
democratic process there. This Govern-
ment is silent about it., Therefore, we
would like the Government to come
with a statement in this regard,

(Interruptions)

SHRI KAPIl, VERMA (Uttay Pra-
desh): Let the Government react to
this,

SHRI V. NARAYANASAMY: The
Government’s reaction is not there.
The Leader of the House is sitting
here. We want to know whethey they
feliciatated and complimented the peo.
ple of Nepal )

THE VICE-CHAIRMAN (DR. G.

VIJAYA MOHAN REDDY). In the
morning, a Special Mention wag there,



ge145 Special
As a matter of fact, the entire House
was with the people of Nepal. Mr.
Kalmadi, you please carry on,

'SHRI V., NARAYANASAMY; Let
the Government react to this,

SHRI VITHALRAO MADHAVRAO
JADHAYV (Maharashtra): The hon.
Home Minister ijs very much here,
What is the reaction of the Govern-
ment, we would like to know,

THE LEADER OF THE HOUSE
(SHRI M. S. GURUPADASWAMY):
The reaction of the Government is
not different from your reaction. You
want me to say something. So, I am
saying this. Sir, what has happened
in Nepal is a very important deve-
lopment. The democratic forceg ip
Nepal have asserted themselves, and
the people of Nepal had been clamour.,
ing for a democratic system where
the parties would function in a very
free atmosphere, Therefore, Sir, the
Government of India is happy over
the development there, And we are
hopeful that the relationship between
India and Nepal and the people of
India and the people of Nepal will
improve further in futare. We wish
them all success. Democracy ghould
flourish in Nepal, That will be to their
advantage and to our advantage,

THE VICE-CHAIRMAN (DR. G.
VIJAYA MOHAN REDDY): Special

Mention by Shri Suresh Kalmadi,
(Interruptions)

Winding yp of National Transport
Safety Board

SHRI SURESH KALMADI (Msgha-
rashtra). Mr. Vice-Chairman, Sir, ohe
of the very good decisions of the pre-
vious Government was the setting up
of the National Transport Safety
Board which hag done very valuable
work in the past two years, and this
Board hag been wound up with effect
from 1-4-1990. It is most unfortunate,
The irony of the situation is that fifty
recommendations made by this Board
have all been accepted by the new
Government, When they retlise that
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such good work has been done by the
Board, they should not have wourd

it up. '

[The Vice-Chairmpn (Shrimati Jayan-
thi Natarajan) in the Chair]

Madam, you are aware of the air
crash in Ahmedabad, This body, an
independent body, hag given the
causes of the crash. It has gone into
the various details and given very
many recommendations which have all
been accepted by the Government, It
is indeed a pity thas under the garb
of the economy drive, this particular
Board has been wound up. I could
have understood if this Government
hag done away with the posts of
Governors appointed by the previous
Government. But they did not abolish
the post of the Governor. Similarly,
1 do not understang why they have
wound up this Bodrd. If they dig not
like some of the people on the Board,
they could have changed them. There
was Mr. Prakash Narain, former
Chairman of the Rajlway Board, and
some othe'r Members on this Board. If
they did not like them, they could
have changed them and brought in
theipr own people. There were impor-
tant people on the Board connected
with the gafety aspects of the various
aircraft. You know the position of
maintenance of our aircratt. ‘There
should have been an independent body
to monitor all these things, But all
decisions of the previous Government
are sought to be reversed. Some very
good decisions taken in the interests
of flight safety have also been revefrs-
ed, It is indeed very unfortunate and
I request the Government to reconsi-
der the matter,

Need to ill up vaeant posts of Chie?
Justices and Judges
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